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ITEM NO.2               COURT NO.13               SECTION II-B
               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Criminal Appeal No.135/2010

BUDHADEV KARMASKAR                                 Appellant(s)
                                VERSUS

THE STATE OF WEST BENGAL & ORS.                    Respondent(s)

(Mr.  Jayant  Bhushan,  Sr.  Adv.  (A.C.)  and  Mr.  Pijush  K.  Roy,
Advocate/(A.C.)/Appellant  may  be  shown  as  Amicus  curiae  Mob.
9810158653  and  email-  pijush_kakali@rediffmail.comONLY  I.A  NO.
80140/2020 APPROPRIATE ORDERS/DIRECTIONS TO BE LISTED ) 
Date : 01-08-2022 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Appellant(s) Jail Petition, AOR

Mr. Jayant Bhushan, Sr. Adv. (A.C.)
Rebecca George, Adv.
Mr. Ketan Paul, Adv.
Mr. Tushar Bhushan, Adv.
Mr. Amarthya Bhushan, Adv.

Mr. Pijush K. Roy, Adv. (A.C.)
Ms. Kakali Roy, Adv.

                   
For Respondent(s) Mr. Anand Grover, Sr. Adv.

Ms. Tripti Tandon, Adv.
Ms. Savita Singh, AOR

Ms. Aparna Bhat, AOR

Ms. Liz Mathew, AOR

Mr. Gopal Singh, AOR

Mr. Ashok Kumar Singh, AOR

Mr. C. K. Sasi, AOR

Mr. Garvesh Kabra, AOR

Dr. Monika Gusain, Adv.
Ms. S. Harini, Adv.
Ms. Ritu Rastogi, Adv.
Mr. Suresh Kumar Bhan, Adv.
Mr. Sanjay Kumar Visen, AOR
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Mr. M. T. George, AOR

Mr. Daljeet Singh Gill, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. S. K. Rajora, Adv.
Mr. Akhileshwar Jha, Adv.
Ms. Deepti Chopra, Adv.
Mr. Kuldip Singh, AOR

Mrs. Swarupama Chaturvedi, AOR

Mr. Balaji Srinivasan, AOR

Mr. Saurabh Trivedi, AOR
Mr. Ashutosh Sharma, Adv.

Mr. D. Mahesh Babu, AOR

                   Dr. Joseph Aristotle S., AOR
Ms. Nupur Sharma, Adv.
Mr. Shobhit Dwivedi, Adv.
Mr. Sanjeev Kumar Mahara, Adv.

M/S.  Corporate Law Group, AOR

Mrs. Anil Katiyar, AOR

Mr. Sunil Fernandes, AOR

Ms. Jaspreet Gogia, AOR

Ms. Asha Gopalan Nair, AOR

Mr. Anuvrat Sharma, AOR

Mr. Anil K. Jha, AOR

Mr. B. V. Balaram Das, AOR

Mr. Irshad Ahmad, AOR

Mr. Jatinder Kumar Bhatia, AOR
Mr. Tanmay Aggarwal, Adv.

Mr. Dharmendra Kumar Sinha, AOR

Ms. G. Indira, AOR

Mr. Rohit Kumar Singh, AOR

Mr. Umang Tripathi, Adv.
Mr. Anil Kumar, Adv.
Mr. Kamal Mohan Gupta, AOR
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Mr. Radha Shyam Jena, AOR

Mr. S. Udaya Kumar Sagar, AOR

Ms. A. Subhashini, AOR

Mr. Anil Shrivastav, AOR
                    

Mr. Suhaan Mukerji, Adv. 
Mr. Raghenth Basant, Adv.
Mr. Nikhil Parikshith, Adv. 
Mr. Vishal Prasad, Adv. 
Mr. Abhishek Manchanda, Adv. 
Mr. Sayandeep Pahari, Adv. 
Mr. Tanmay Sinha, Adv.
Mr. Sayandeep P., Adv.
For M/S. PLR Chambers And Co., AOR

M/S. Arputham Aruna And Co, AOR

Ms. Diksha Rai, AOR
Ms. Ragini Pandey, Adv.

Mr. P. V. Dinesh, AOR

Ms. Kiran Bhardwaj, AOR

Ms. Aswathi M.k., AOR

Mr. Rameshwar Prasad Goyal, AOR

Ms. Hemantika Wahi, AOR

Mr. Aravindh S., AOR

Mr. Manish Kumar, Adv.
Mr. Vijay Kumar, Adv.
Mr. Mridul Jhalani, Adv.
Mr. Rahul Dev Singh, Adv.
Mr. Vinod Sharma, AOR

Mr. Siddhesh Kotwal, Adv.
Ms. Anna Upadhyay, Adv.
Ms. Manya Hasija, Adv.
Mr. Akash Singh, Adv.
Nihar Dharmadikari, Adv.
Mr. Nirnimesh Dube, AOR

Dr. Manish Singhvi, Sr. Adv.
Mr. Anish Roy, Adv.
Mr. Sandeep Kumar Jha, AOR
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Mr. Tanmaya Agarwal, AOR
Mr. Wrick Chaterjee, Adv.
Mr. Ashish Ranjan, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupama Ngangom, Adv.

                   Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv. 
Mr. T.K. Nayak, Adv.
Mr. P. S. Negi, Adv.
Mr. S. R. Kochhar, Adv.
Mr. K. V. Kharlyngdoh, Adv.
Mr. Shaurya Sahay, Adv.
Mr. Daniel Lyngdoh, Adv.

Mr. Abhay Pratap Singh, AOR

Ms. Jyoti Mendiratta, AOR

Mr. Sumeer Sodhi, AOR
Mr. Anvit Seemansh, Adv.

Ms. Archana Pathak Dave, Adv.
Ms. Deepanwita Priyanka, AOR

Dr. Anindita Pujari, AOR
Ms. Prakriti Rastogi, Adv.
Mr. Azad Bansala, Adv.
Mr. Mohit Kaushik, Adv.

Mr. Tapesh Kumar Singh, AAG
Mr. Kumar Anurag Singh, Adv.
Ms. Tulika Mukherjee, AOR
Mr. Shwetank Singh, Adv.
Ms. Aastha Shrestha, Adv.
Ms. Ekta Bharati, Adv.

Ms. Astha Sharma, AOR

Mr. Zoheb Hossain, AOR

Mr. Raj Bahadur Yadav, AOR

Mr. Shubhranshu Padhi, AOR
Mr. Ashish Yadav, Adv.
Mr. Vishal Banshal, Ad.
Ms. Rajeshwari Shankar, Adv.

Mr. Ankur S. Kulkarni, AOR

Mr. Shuvodeep Roy, AOR
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Mr. Arnav Singh Deo, Adv.

Ms. Taruna Ardhendumauli Prasad, AOR
Ms. Deepika Gupta, Adv.

Mr. Jogy Scaria, AOR

Mr. M. Yogesh Kanna, AOR

Mr. Jayant K. Sud,  ASG 
Mr. Sanjay Kumar Tyagi, Adv. 
Ms. Sunita Sharma, Adv.
Mr. Om Prakash Shukla, Adv.
Mr. B.K. Satija, Adv.
Mr. Mohammad Akhil, Adv.
Mr. Digvijay Dam, Adv.
Mr. Adit Khorana, Adv.
Mr. Himanshu Satija, Adv.
Ms. Sakshi kakkar, Adv.  
Mr. Sarad Kumar Singhania, Adv.
Mr. Rajesh singh chauhan, Adv.
Mr. Apoorv Kurup, Adv.
Ms. Priyadarshini Priya, Adv.
Ms. Sanskriti Pathak, Adv. 
Mr. Anil Hooda, Adv.
Mr. Saraswat Parihar, Adv.
Mr. Shashwat Parihar, Adv.
Ms. Megha Karanwal, Adv.
Mr. Harish Pandey, Adv.
Mr. Piyush Beriwal, Adv.
Mr. Jitender Hooda Adv.
Mr. Shafik Ahmed Adv.
Mr. Ajay Sharma Adv.
Ms. Anju Sharma Adv.
Mr. Bhuvan Kapoor, Adv.
Mr. Varun Chugh, Adv.
Mr. Randeep Sachdeva, Adv.
Mr. Kartik Jasra, Adv.
Ms. Geetashi Chandna, AOR
Mr. Gurmeet Singh Makker, AOR
Mr. M. K. Makker, AOR
Mr. Arvind Kumar Sharma, AOR

Mr. Abhinav Mukerji, AOR
Mrs. Bihu Sharma, Adv.
Mr. Akshay C. Shrivastava, Adv.
Ms. Pratishtha Vij, Adv.

Mr. Sachin Patil, AOR
Mr. Rahul Chitnis, Adv.
Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.
Ms. Shwetal Shepal, Adv.
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Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Nishant Verma, Adv.
Mr. Rajiv Kumar Sinha, Adv.
Mr. Simanta Kumar, Adv.
Ms. Rajlakshmi Singh, Adv.
Mr. Sunil Saraogi, Adv.
Mr. Varun Singh, Adv.
Mr. Narendra Kumar, AOR

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.

Mr. Veer Vikrant Singh, DAG
Mr. Sunny Choudhary, AOR
Mr. Abhimanyu Singh, Adv.

Mr. Satish Pandey, AOR
Mr. Akbar Ali, Adv.
Ms. Shreya Singh, Adv.
Mr. Prabhoo Dayal Tiwari, Adv.
Mr. Harendra K.M. Sharma, Adv.

Mr. Mahfooz A. Nazki, AOR
Mr. Polanki Gowtham, Adv.
Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Ms. Rajeswari Mukherjee, Adv.
Mr. K.V.Girish Chowdary, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

Four  weeks’  time  is  granted  to  Union  of  India  for  filing

reply.

We further direct all the State Governments, who have not yet

filed their affidavits in compliance of the directions issued by

this Court on 19.05.2022, to file their affidavits in pursuance of

the aforesaid order within a period of four weeks from today. 

List the matter after four weeks. 

(NEHA GUPTA)                                  (ANJU KAPOOR)
SENIOR PERSONAL ASSISTANT                        COURT MASTER (NSH)
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